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NATIONAL COMPANY LAW TRIBUNAL, HELD AT 02.30 PM ON Dlog&fe0 /7

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNA7 BENCH, CHENINAI

APPLICATION NUMBER

PETITION NUMBER : IBA/231/2019

NAME OF THE PETITIONER : IDBI CAPITAL MARKET AND SECURITIES L.TD
NAME OF THE RESPONDENTS : SHREE AMBIKA SUGARS LTD

UNDER SECTION : 9RULE 6
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[IBA/231/2019]

ORDER

On having the parties reported that this Bench has already passed an admission
order on 31.07.2019 in IBA/284/2019, this IBA/231/2019 is hereby dismissed
with liberty to this Operational Creditor to make its claim before the IRP
appointed in IBA/284/2019.
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